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, FIPTEENTH KERAIII LEGISLATIVE ASSEMBLY
' First Session

BULLETIN_PART I
@rief Record of proceedin gs)

Mondoy, Mqy 24,2021

No. 1
(National anthem was sung before the commencement of the proceedings)

The members assembled for making oath or affimration at g.OO a.m. i[ the
Assembly Chamber. Shd P. T. A- Rahim who was appointed by the Governor to
perform the dmies of the Speaker under Article 1g0 (1) of tle CoDstitution was in
the Chair. fhe Secretary informed the House rhat under Article lBO.(t) of the
Constitution of India the Governor has appointed Shd ir. T. A. Rahim to perform
the duties oI the Speaker and that under Anicle 188 of the Constitution the
Governor has appointed Shd p. T. A. Rahim as rhe person before whom members
of the newly mnstituted Legslative Assembty shall make oatr or alfiroation
according m he form, set out for rhe purpose il the Third Schedule of the
Constitution.

One hundred and rhirtysix elected Memben made and subacribed oarh or
afflrmation and signed the Roll of Members under Article 1gg. Amidst the
prcceedings the Horise was temporarily adjoumed at 1L.27 a.m. and rtassembled
at 11.3:9 a.m.

The House adjoumed at 11.54 a.m. io meet again at 9.OO a.m. oD Tlrcsday,
25th May, 2021.

S. V. UNMKRTSHNAN NAr&

. Secretaty.
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